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Date of Order s 18.10.1996

Present : Hon'ble M .Justice A.K.Chatterjeer Vica<Chairman,

Hon'ble M. M S, Mukharjees Administrative Mesber.
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UNION OF INDIA & ORS.

For the applicant 3 Nene

Mr.Sanjiv Misras counssl. § For Res.No@.2

For the respoendants:
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Ms.A, fukherjear counsel.
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. None appaars'for tﬁa applicant. Mr.S5anjdiv ('Listﬂ" ld.'
counsels leading Ms.A.Mukherjee» appears on behalf of respondent
ne.2. None is present for the U.0, I, Howasver, a coa;qyn_icati-én
has been recaived f‘r-om the 2pplicant himself stating _that__'ﬁ'j.s_

grievances have begen redressed and he is not inte.frestod' ih

. ‘
‘procesding further with the casa.

2. In the circumstancess 0.A,920 of 1996 and M.A.232 of

..1996 are disposed of ag not press‘ad..t

e beg,
(M. S. Mukharjes) - | (A;g.m};a)

Admin istrative Meabsr ce~Chairman



